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aIlortage will be reduced very sub-
ltantially. The total intake of these 
IChools which are at present servm, 
WI a is about 500 a year or 2,500 in 
five years, leaving a gap of 1,500. The 
Sub-Conunittee has recommended pro-
vision of additional seats by expansion 
of existing training facHi ties and all 
that So, I suppose by the end of the 
Third Plan period, the shortcominp 
will be fully overcome. 

Agreement with EoN.l. 

+ r Shri P. C. Borooah: 
I Shri Rarhunath Singh: 

-429. -< Shri Sarjoo Pandey: 
I Shri J. B. Singh: 
L Shrl Vidya Charan Shukla: 

Will the Minister of Mines and Fuel 
be pleased to state: 

(a) whether it is a fact that India 
and Italy have of late been negotiat-
ing a deal under which Italy's State 
awned oil and gas monopoly, E.N.!. 
may buy India's entire petrol surplus; 
and 

(b) if so, with what result? 

The MInister of Mines and Fuel 
(Shri It. D. Malaviya): (a) No formal 
negotiations have been conducted. 

(b) This is still in an exploratory 
stage. 

8hri P. C. Borooab: May I kn~w 
whether purchase of our petrol will 
be a separate trade deal or form p~rt 
of the scheme to repay the Indian 
loan which the ENI is go"ng to give 
for the establishment of public sector 
oil refineriea' 

8hrl K. D. Malanya: It is too pre-
mature for us to envisage as to how 
the payment position will affect ~ 
and how it will be linked up With 
our paymets. There is some in-
terest shown by Italians to 
our purchase some of our petroleum 
products. This question will be ex-
amined in the near future. 

Shri P. C. Borooah: May I know 
whether any offers were invited from 
other foreign agencies also for pur-
chase of our surplus petrol? If not, 
are Government going to invite BUch 
ot!ers from other countries? 

ShrJ It. D. MaJavIJa: A litUe lUI'-
plus petrol is avai!able in our priva~ 
refineries. It is their concern, and 
they try to find out a market for it. 
The Government or India as such clo-
not come into it. 
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Shri Bem Barua: The hon. Minister 
has referred to exploratory talks with 
ENI. In view of the fact that if the 
deal materialises, ENI proposes to 
sell OUr surplus oil mainly in East 
African markets may I know whether 
our Governm~nt contemplate any 
direct negotiations with East African 
markets for the sale of our oil surplus1 

Shri K. D. Malaviya: I do not know 
what the views of the Italians might be 
with regard to any purchases that they 
might be able to make from India. 
Whether their market is Italy or East 
African countries I do not know. 

Shri Japnatba Rao: Do Govern-
ment expect any surplus in ~tro) 
from the purblic sector refinenes' 

8hrt K. D. Malaviya: The entire 
petroleum products, and more specifl.-
cally petrol are put into one group. 
one packag~, and then we examine the 
overall pattern of consumpti~n, and 
if there is any surplus, we Will con-
sider as to how to expOl't it. 
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Shri Bem Barna: So far as the 

,public sector refineries are concerned, 
the oil surplus in the eastern sector 
is in the hands of the Government, but 
·the oil surplus in the western sector 
is in the hands of private oil com-
panies. In view of that, may I know 
how Government propose to have a 
uniform deal so far as the oil surplua 
is concerned with EN!. 

Shri K. D. Malavlya: I do not know. 
.All these are hypothetical questions. 
It has not yet been examined There 
is some interest shown by Italians to 
'examine a proposal to purchase our 
surplus. All these are matters of de-
tail to which we have not yet given 
;any attention. 

Mr. Speaker: These things have not 
'Yet been worked out. 

Shri Bem Barua: We are not con-
cerned with the ENI, how they react 
and aLI that, We have to depend 

upon our own reaction and the 
solutions that we might have 
·so far as our problems .are concerned. 
And this is a problem that vitally 
concerns us. I am interested in know-
ing how Government proposes to 
·solve this problem. 

Mr. Speaker: That problem has not 
posed itself to the Minister. There-
fore, he thinks it is premature. 
UDautjhorised btrurta.res Demooli!lhe4 

In JanrPUra, New Deihl 
T r Shri Bishan Chander Seth: 1 Shri Mohammad Elias: 

'30. Shri A. S. SaJgaJ: 
Shri P. L. Barupal: 
Shri E. Madhusudan Rao: 

Will the Minister of Rome Affairs 
be pleased to state: 

(a) whether it is a fact that 520 
unauthorlsedly built structures were 
pulled down in J,angpura; 

(b) if so, how many persons have 
been rendered homeless; and 

(c) whether any alternate arrange-
ments have been made for their ac-
commodation by Government? 

The Minister of State In the MiaiL 
try of Bome Affairs (Shri Datur): (a) 
and (b). The Delhi MUnicipal Cor-
poration demolished about 1100 en-
c!°liures belonging to 520 persons on 
a piece of land at Link Road near 
Railway Crossing Jangpura on the 
6th April, 1962. 

(c) No. 

Shri Mohammad Elias: May I know 
whether the representatives of these 
juggi dwellers met the hon. Home 
Minister and they were assured that 
alternative arrangement for their 
shelter would be made very soon? 

Shrl Datar: No assurances were 
given so far as these persons were 
ooncerned. All thesp structures had 
been constructed in or after June, 
1960. A census had been taken about 
the previous enclosures, and an at-
tempt is being made to provide al-
ternative accommodation only to 
those cases and not to these. 

Shri Mohammad Elias: Because 
these juggi dwellers are eDJa,ed in 
very important work like building of 
houses here in Delhi, the r shelter also 
ahouldbe provided. In view of that, 
would the Government consider Biv-
ing them alternative shelters before 
their present dwellings are demolish-
ed? 

Shd Datar: That is an entirely 
different question. 

Shrl Buta Singh: Out of these un-
authorised private structures which 
were demolished by the Delhi Admin-
istration, may I know how many 
belonged to the members of the 
Scheduled Castes and Scheduled 
Tribes and others? 

Mr. Speaker: That does not arise. 

Shrl Datar: I am not aware. 

Shri A. S. Salcal: May I know whe-
ther any officers are deputed to ace 
that unauthorised structures may no\ 
be constructed in future? 




